
 335.0  Constitution  (Seventy  Seventh  AUGUST  25,  1993

 MR.  SPEAKER:  Please  cooperate  with
 each  other  and  I  will  cooperate  with  you.

 12.05  bis.

 CONSTITUTION  (SEVENTY-SEVENTH
 AMENDMENT)  BILL

 (Amendment  of  Article  3238)—contd.
 [English  }

 MR.  SPEAKER  :  Before  I  put  the  motion
 for  consideration  of  the  Bill  to  vote,  I  would
 like  to  say  that  this  being  a  Constitution
 (Amendment)  Bill,  voting  has  to  be  by  divi-
 gion.

 Let  the  Lobbies  be  cleared.
 Now  the  Lobbies  have  been  cleared.
 The  question  ऑ  :
 “That  the  Bill  further  to  amend  the  Consti-
 tution  of  India  be  taken  into  consideration.”

 The  Lok  Sabha  divided  :

 AYES
 Division  No.  3

 12.16  hrs.
 Abdul  Ghafoor,  Shri
 Abedya  Nath,  Mahant
 Acharia,  Shri  Basudeb

 Advani,  Shri  Lal  K.

 Agnihotri,  Shri  Rajendra
 Ahmed,  Shri  E.

 Ahmed,  Shri  Kamaluddin
 Akber  Pasha,  Shri  B.
 Anbarasu  Era,  Shri

 *Anjalose,  Shri  Thayil  John
 Ansari,  Shri  Mumtaz

 Antulay,  Shri  A.R.

 Afunachalam,  Shri  M.

 Asokaraj,  Shri  A.
 Ayub  Khan,  Shri

 Baitha,  Shri  Mahendra

 Bala,  Dr.  Asim

 Balayogi,  Shri  G.M.C.

 Ballyan,  Shri  N.K.

 *By  mistake  he  voted  from  wrong  seat—
 Division  No.  350  instead  of  his  own  Divi-
 sion  No.  349)
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 Bansal,  Shri  Pawan  Kumar
 Barman,  Shri  Palas
 Basu,  Shri  Anil
 Basu,  Shri  Chitta
 Berwa,  Shri  Ram  Narain
 Bhagat,  Shri  Vishweshwar
 Bhakta,  Shri  Manoranjan
 Bhardwaj,  Shri  Paras  Ram
 Bhargawa,  Shri  Girdhari  Lal
 Bhatia,  Shri  Raghunandan  Lal
 Bhattacharaya,  Shrimati  Malini
 Bhoi,  Dr.  Krupasindhu
 Bhonsle,  Shri  Prataprao  B.
 Bhonsle,  Shri  Tejsinghrao
 Bhuria,  Shri  Dileep  Singh
 Birbal,  Shri

 Brar,  Shri  Jagmeet  Singh
 Brohmo  Chaudhury,  Shri  Satyendra  Nath

 Chakraborty,  Prof.  Susanta
 Chaliha,  Shri  Kirip
 Chandrasekhar,  Shrimati  Margatham
 Charles,  Shri  A.
 Chatterjee,  Shri  Nirmal  Kanti
 Chatterjee,  Shri  Somnath
 Chaudhary,  Shri  Ram  Prakash
 Chaudhary,  Shri  Rudra  sen
 Chaudhri,  Shri  Narain  Singh
 Chauhan,  Shri  Shivraj  Singh
 Chaure,  Shri  Bapu  Hari
 Chavan,  Shri  Prithviraj  D.
 Chavda,  Shri  Harisinh
 Chennithala,  Shri  Ramesh
 Chidambaram,  Shri  P.
 Chhotey  Lal,  Shri

 Chikhlia,  Shrimati  Bhavna
 Chinta  Mohan,  Dr.

 Choudhary,  Shri  Ram  Tahalਂ
 Choudhury,  Shy  Loknath
 Choudhury,  Shri  Saifuddin

 Chowdhary,  Shrimati  Santosh
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 Dadahoor,  Shri  Gurcharan  Singh
 Dalbir  Singh,  Shri

 Damor,  Shri  Somjibhai

 Das,  Shri  Anadi  Charan

 Das,  Shri  Dwaraka  Nath

 Das,  Shri  Jitendra  Nath

 Deka,  Shri  Probin

 Delkar,  Shri  Mohan  S.

 Deora,  Shri  Murli

 Deshmukh,  Shri  Anantrao

 Deshmukh,  Shri  Ashok  Anandrao

 Deshmukh,  Shri  Chandubhai

 Devarajan,  Shri  B.

 Dharmabhiksham,  Shti

 Dhumal,  Prof.  Prem

 Dighe,  Shri  Sharad

 Dikshit,  Shri  Shreesh  Chandra

 Diwan,  Shri  Pawan

 Dome,  Dr.  Ram  Chandra

 Drona,  Shri  Jagat  Vir  Singh
 Dubey,  Shrimati  Saroj
 Dutt,  Shri  Sunil

 Faleiro,  Shri  Eduardo

 Farook,  Shri  M.O.H.

 Fernandes,  Shri  Oscar

 Fundkar,  Shri  Pandurang  Pundlik

 Galib,  Shri  Gurcharan  Singh
 Gamit,  Shri  Chhitubhai

 Gangwar,  Shri  Santosh  Kumar

 Gautam,  Shrimati  Sheela
 Gehlot,  Shri  Ashok

 Ghangare,  Shri  Ramchandra  Marotrao

 Ghatowar,  Shri  Paban  Singh.
 Giri,  Shri  Sudhir

 Girija  Devi,  Shrimati

 Gowda,  Prof.  K.  Venkatagiri
 Gudadinni,  Shri  B.K.

 Gundewar,  Shri  Vilasrao  Nagnathrao

 Gupta,  Shri  Indrajit

 Handique,  Shri  Bijoy  ‘Krishna

 Harchand  Singh,  Shri

 Hooda,  Shri  Bhupinder  Singh
 Hossain,  Shri  Syed  Masudal

 Imchalemba,  Shri
 Inder  Jit,  Shri

 Islam,  Shri  Nurul
 Jaffer  Sharief,  Shri  C.K.
 Jai  Prakash,  Shri

 Jakhar,  Shri  Balram

 Janarthanan,  Shri  M.R.  Kadambur
 Jangde,  Shri  Khelan  Ram
 Jaswant  Singh,  Shri

 Jatav,  Shri  Bare  Lal

 Jatiya,  Shri  Satyanarayan
 Jena,  Shri  Srikanta

 Jeswani,  Dr.  K.D.

 Jha,  Shri  Bhogendra
 Shikram,  Shri  Mohanlal

 Joshi,  Shri  Anna

 Kaliaperumal,  Shri  P.P.
 Kalka  Das,  Shri
 Kamal  Nath,  Shri

 Kamat,  Shri  Gurudas

 Kamble,  Shri  Arvind  Tulshiram

 Kamson,  Prof.  M.

 Kanaujia,  Dr.  G.L.

 Kanithi,  Dr.  Viswanatham

 Kanodia,  Shri  Mahesh

 Kapse,  Shri  Ram

 Karreddula,  Shrimati  Kamala  Kumari

 Kashwan,  Shri  Ram  Singh
 Katheria,  Shri  Prabhu  Dayal
 Katiyar,  Shri  Vinay
 Kaul,  Shrimati  Sheila
 Kesri  Lal,  Shri

 Khan,  Shri  Aslam  Sher

 Khan,  Shri  Sukhendu

 Khandelwal,  Shri  Tara  Chand

 Khanoria,  Major  D.D.

 Khurana,  Shri  Madan  Lal
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 Khursheed,  Shri  Salman

 Konathala,  Shri  Rama  Krishna
 Krishnenda  Kaur  (Deepa),  Shrimati

 Kshirsagar,  Shrimati  Kesharbai  Sonaji
 Kudumula,  Kumari  Padamasree

 Kumar,  Shri  Nitish

 Kumar,  Shri  V.  Dhananjaya
 Kumaramangalam,  Shri  Rangarajan

 Kuppuswamy,  Shri  C.K.

 Kusmaria,  Shri  Ramakrishna

 Lakshmanan,  Prof.  Savithri

 Laljan  Basha,  Shri  S.M.

 Lodha,  Shri  Guman  Mal

 Mahajan,  Shrimati  Sumitra

 Mahato,  Shri  Bir  Singh
 Mahendra  Kumari,  Shrimati

 Mahto,  Shri  Rajkishore

 Mahto,  Shri  Shailendra

 Malik,  Shri  Purna  Chandra

 Mallikarjun,  Shri

 Mallikarjunaiah,  Shri  S.

 Mallu,  Dr.  R.

 Mandal,  Shri  Sanat  Kumar

 Mandal,  Shri  Suraj

 Marbaniang,  Shri  Peter  G.

 Masood,  Shri  Rasheed

 Mathur,  Shri  Shiv  Charan

 Meena,  Shri  Bheru  Lal

 Meghe,  Shri  Datta

 Mehta,  Shri  Bhubaneshwar  Prasad

 Mirdha,  Shri  Nathu  Ram

 Mirdha,  Shri  Ram  Niwas

 Mishra,  Shri  Ram  Nagina
 Misra,  Shri  Shyam  Bihari

 Mukherjee,  Shrimati  Geeta

 Mukherjee,  Shri  Subrata

 Mukhopadyay,  Shri  Ajoy
 Munda,  Shri  Kariya

 Muniyappa,  Shri  K.H.

 Muralee  Dharan,  ‘Shri  K.
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 Murmu,  Shri  Rup  Chand
 Muttemwar,  Shri  Vilas
 Naik,  Shri  A.  Venkatesh
 Naik,  Shri  G.  Devaraya
 Naik,  Shri  Ram

 Naikar,  Shri  D.K.
 Nandi,  Shri  Yellaiah
 Narayanan,  Shri  P.G.

 Nikam,  Shri  Govindrao

 Nyamagouda,  Shri  S.B.
 Odeyar,  Shri  Channaiah
 Oraon,  Shri  Lalit

 Padma,  Dr.  (Shrimati)
 Pal,  Shri  Rupchand
 Pandeya,  Dr.  Laxminarayana
 Pandian,  Shri  D.

 Panigrahi,  Shri  Sriballav

 Panja,  Shri  Ajit
 Passi,  Shri  Balraj
 Paswan,  Shri  Chhedi

 Paswan,  Shri  Ram  Vilas

 Paswan,  Shri  Sukdeo
 Patel,  Dr.  Amrit  Lal  Kalidas

 Patel,  Shri  Brishin

 Patel,  Shri  Chandresh
 Patel,  Shri  Harilal  Nanji
 Patel,  Shri  Praful

 Patel,  Shri  Shravan  Kumar

 Patel,  Shri  Somabhai

 Patel,  Shri  Uttambhai  Harjibhai

 Pathak,  Shri  Harin

 Patidar,  Shri  Rameshwar

 Patil,  Shri  Anwari  Basavaraj
 Patil,  Shri  Prakash  V.

 Patil,  Shrimati  Surya  Kanta

 Patil,  Shri  Uttamrao  Deorao

 Patil,  Shri  Vijay  Naval

 Patnaik,  Shri  Sivaji

 Patra,  Dr.  Kartikeswar

 Pawar,  Dr.  Vasant  Niwruti
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 Pilot,  Shri  Rajesh
 Potdukhe,  Shri  Shantaram
 Prabhu  Zantye,  Shri  Harish  Narayan
 Pradhani,  Shri  K.

 Prakash,  Shri  Shashi

 Prasad,  Shri  Hari  Kewal

 Prem,  Shri  B.  L.  Sharma

 Premi,  Shri  Mangal  Ram

 Purkayastha,  Shri  Kabindra

 Rahi,  Shri  Ram  Lal

 Rai,  Shri  Lall  Babu

 Rai,  Shri  M.  Ramanna

 Rai,  Shri  Ram  Nihaor

 Rajaravivarma,  Shri  B.

 Raje,  Shrimati  Vasundhara

 Rajesh  Kumar,  Shri

 Raju,  Shri  Bh.  Vijayakumar
 Ram  Badan,  Shri.
 Ram  Singh,  Shri
 Ramaiah,  Shri  Bolla  Bulli

 Ramchandran,  Shri  Mullappally
 Ramsagar,  Shri

 Rana,  Shri  Kashiram

 Rao,  Shri  D.  Venkateswara

 Rao,  Shri  J.  Chokka

 Rao,  Shri  P.  V.  Narasimha

 Rawal,  Dr.  Lal  Bahadur

 Rawat,  Prof.  Rasa  Singh
 Ray,  Shri  Rabi

 Ray,  Dr.  Sudhir

 Raychaudhuri,  Shri  Sudarsan

 Reddy,  Shri  A.  Venkata

 Reddy,  Shri  B.N.

 Reddy,  Shri  G.  Ganga
 Reddy,  Shri  M.  Baga
 Reddy,  Shri  M.G.

 Reddy,  Shri  Magunta  Subbarama

 Reddy,  Shri  R.  Surender

 Reddy,  Shri  Y.  S.  Rajasekhar

 Roy,  Shri  Haradhan
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 Roypradhan,  Shri  Amar

 Sadul,  Shri  Dharmanna  Mondayya

 Sahi,  Shrimati  Krishna

 Sai,  Shri  A.  Prathap
 Saikia,  Shri  Muhi  Ram

 Sajjan  Kumar,  Shri

 Sakshiji,  Dr.

 Sanghani,  Shri  Dileep  Bhai

 Sangma,  Shri  Purno  A.

 Sanipalli,  Shri  Gangadhara
 Saraswati,  Shri  Yoganand
 Sarode,  Dr.  Gunvant  Rambhau

 Sayeed,  Shri  P.M.

 Sethi,  Shri  Arjun  Charan

 Shakya,  Dr.  Mahadeepak  Singh
 Shankaranand,  Shri  B.

 Sharma,  Shri  Jeewan

 Sharma,  Shri  Rajendra  Kumar

 Sharma,  Capt.  Satish  Kumar

 Shastri,  Acharya  Vishwanath  Das

 Shastri,  Shri  Rajnath  Sonkar

 Shastri,  Shri  Vishwanath

 Shingda,  Shri  D.B.

 Shivappa,  Shri  K.G.

 Shukla,  Shri  Astbhuja  Prasad

 Shukla,  Shri  Vidyacharan
 Silvera,  Dr.  ८

 Singh,  Shri  Arjun
 Singh,  Shri  Brijbhushan  Sharan

 Singh,  Dr.  Chattrapal
 Singh,  Shri  Devi  Bux

 Singh,  Shri  Khelsai

 Singh,  Shri  Mohan

 Singh,  Kumari  Pushpa  Devi

 Singh,  Shri  Rajveer
 Singh,  Shri  Ramashray  Prasad

 Singh,  Shri  Ramnaresh

 Singh,  Shri  Rampal

 Singh,  Shri  Satya  Deo

 Singh,  Shri  Umrao
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 Sinha,  Shri  Shiva  Sharan
 Sodi,  Shri  Manku  Ram
 Solanki,  Shri  Surajbhanu
 Soundaram,  Dr.  (Shrimati)  K.S.
 Sukhbuns  Kaur,  Shrimati

 Sultanpuri,  Shri  Krishan  Dutt
 Sur,  Shri  Manoranjan
 Swami,  Shri  Chinmayanand
 Swami,  Shri  Sureshanand
 Syed  Shahabuddin,  Shri
 Tara  Singh,  Shri

 Tej  Narayan  Singh,  Shri

 Thakore,  Shri  Gabhaji  Mangaji
 Thakur,  Shri  Mahendra  Kumar  Singh
 Thankabalu,  Shri  K.V.

 Thomas,  Prof.  K.V.

 Thomas,  Shri  P.C,

 Thorat,  Shri  Sandipan  Bhagwan
 Thungon,  Shri  P.K.

 Tomar,  Dr.  Ramesh  Chand
 Topdar,  Shri  Tarit  Baran
 Tope,  Shri  Ankushrao  Raosaheb
 Topno,  Kumari  Frida

 Tripathi,  Sri  Lakshmi  Narain  Mani
 Tripathy,  Shri  Braja  Kishore

 Trivedi,  Shri  Arvind

 Tytler,  Shri  Jagdish
 Umbrey,  Shri  Lacta

 Upadhyay,  Shri  Swarup
 Vadde,  Shri  Sobhanadreeswara  Rao

 Vaghela,  Shri  Shankersinh

 Vajpayee,  Shri  Atal  Bihari

 Varma,  Shri  Ratilal

 Veerappa,  Shri  Ramchandra

 Vekaria,  Shri  Shivlal  Nagjibhai
 Verma,  Shri  Bhawani  Lal

 Verma,  Prof.  Rita

 Verma,  Kumari  Vimla

 Vijayaraghavan,  Shri  V.S.

 Virendra  Singh,  Shri

 AUGUST  25,  1993.0  Amendment)  Bill  3

 Vyas,  Dr.  Girija
 Wasnik,  Shri  Mukul  Balkrishna

 Williams,  Shri  R.G.

 Yauav,  Shri  Arjun  Singh
 Yadav,  Shri  Chandra  Jeet

 Yadav,  Shri  Devendra  Prasad

 Yadav,  Shri  Ram  Kripal
 Yadav,  Shri  Ram  Lakhan  Singh
 Yadav,  Dr.  3.  P.

 Yadav,  Shri  Sharad

 Yadav,  Shri  Surya  Narayan
 Yadav,  Shri  Vijoy  Kumar

 Yumnam,  Shri  Yaima  Singh

 NOES

 *Khan,  Shri  Ghulam  Mohamad

 *Wrongly  voted  for  NOES

 MR.  SPEAKER  Subject  to  correction*®
 the  result  of  the  divisicn  is  :

 Ayes  350.0

 Noes  1

 The  motion  is  carried  by  a  majority  of  the
 total  Membership  of  the  House  and  by  a
 majority  of  not  less  than  two-thirds  of  the
 Members  present  and  voting.

 The  motion  was  adopted

 MR.  SPEAKER  Is  it  necessary  to  clear
 the  lobbies  again  ?

 SEVERAL  HON.  MEMBERS  No.

 MR.  SPEAKER  Well,  there  is  the  con-
 straint  of  the  machine.

 (Interruptions)
 —————  अ

 *The  following  Members  also  recorded
 their  votes  for  AYES  :

 Shri  छ.  M.  Mujahid,  Shri  G.  Made  Gowda,
 Dr.  B.  G.  Jawali,  Shri  Shankar  Rao,
 D.  Kale,  Shri  K.  :.  Vandayar,  Shri
 Ghulam  Mohammad  Khan,  Shri  Mohan
 Rawale,  Shri  Janardan  Prasad  Mishra,
 Kumari  Uma  Bharti,  Shri  Bhagwan
 Shankar  Rawat,  Shri  Ramdev  Ram  and
 Shri  Sushil  Chandra  Verma.
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 SHRI  LAL  K.  ADVANI  (Gandhi  Nagar)  :
 Sir,  what  happened  to  the  proposal  to  change
 this  arrangement  ?  It  is  pending  for  a  long
 time.  (Interruptions).

 MR.  SPEAKER:  That  matter  is  being
 looked  into  by  the  Sub-Committee  which  was
 appointed.  They  received  the  proposals  from
 different  suppliers.

 (Interruptions)
 SHRI  SOMNATH  CHATTERJEE  (Bolpur)

 Today,  we  have  the  final  meeting  of  the  Sub-
 Committee.  (Interruptions).

 MR.  SPEAKER:  They  want  to  be  very
 very  careful  about  it.

 (Interruptions).
 SHRI  SOMNATH  CHATTERJEE  :  ।  am

 one  of  the  unfortunate  Members.
 tions).

 (nterrup-

 MR.SPEAKER  :  Let  the  Lobbiesbecleared

 MR.  SPEAKER  :  Now,  the  Lobbies  have
 been  cleared.  The  question  is  :

 “That  clause  2  stand  part  of  the  Bill.”

 The  Lok  Sabha  divided

 Division  No.  4]  (12.23

 AYES
 Abdul  Ghafoor,  Shri

 Abedya  Nath,  Mahant

 Acharia,  Shri  Basudeb

 Advani,  Shri  Lal  K.

 Agnihotri  Shri  Rajendra
 Ahamed,  Shri  E.

 Ahmed,  Shri  Kamaluddin
 Akber  Pasha,  Shri  B.

 Anbarasu  Era,  Shri

 Anjalose,  Shri  Thayil  John

 Ansari,  Shri  Muntaz

 Antulay,  Shri  A.R.

 Arunachalam,  Shri  M.

 Asokaraj,  Shri  A.

 Ayub  Khan,  Shri
 an  -  चार  win
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 Baitha,  Shri  Mahendra

 Bala,  Dr.  Asim

 Balayogi,  Shri  G.M.C.

 Baliyan,  Shri  N.K.

 Bandaru,  Shri  Dattatraya
 Bansal,  Shri  Pawan  Kumar

 Barman,  Shri  Palas

 Basu,  Shri  Anil

 Basu,  Shri  Chitta

 Bhagat,  Shri  Vishweshwar

 Bhakta,  Shri  Manoranjan
 Bhardwaj,  Shri  Paras  Ram

 Bhargava,  Shri  Girdhari  Lal

 Bhatia,  Shri  Raghunandan  Lal

 Bhattacharya,  Shrimati  Malini

 Bhoi,  Dr.  Krupasindhu
 Bhonsle,  Shri  Prataprao  B.

 Bhonsle,  Shri  Tejsinghrao
 Bhuria,  Shri  Dileep  Singh
 Birbal,  Shri
 Brohmo  Chaudhury,  Shri  Satyendra  Nath

 Chakraborty,  Prof.  Susanta

 Chaliha,  Shri  Kirip
 Chandra  Shekhar,  Shri

 Chandrakar,  Shri  Chandulal

 Chandrasekhar,  Shrimati  Maragatham
 Charles,  Shri  A.

 Chatterjee,  Shri  Nirmal  Kanti

 Chatterjee,  Shri  Somnath

 Chaudhary,  Shri  Ram  Prakash

 Chaudhary,  Shri  Rudrasen

 Chaudhri,  Shri  Narain  Singh
 Chauhan,  Shri  Chetan  P.S.

 Chauhan,  Shri  Shivraj  Singh
 Chaure,  Shri  Bapu  Hari

 Chavan,  Shri  Prithviraj  D.

 Chavda,  Shri  Harisinh

 Chennithala,  Shri  Ramesh

 Chidambaram,  Shri  P.

 Chhotey  Lal,  Shri

 ,
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 Chikhlia  ,  Shrimati  Bhavna
 Chinta  Mohan,  Dr.
 Choudhary,  Shri  Ram  Tahal
 Choudbury,  Shri  Lokanath

 Choudhury,  Shri  Saifuddin

 Chowdhary,  Shrimati  Santosh
 Dadahoor,  Shri  Gurcharan  Singh
 Dalbir  Singh,  Shri

 Damor,  Shri  Somjibhai
 Das,  Shri  Anadi  Charan
 Das,  Shri  Dwaraka  Nath
 Das,  Shri  Jitendra  Nath
 Deka,  Shri  Probin
 Delkar,  Shri  Mohan  5,
 Deora,  Shri  Murli

 Deshmukh,  Shri  Anantrao
 Deshmukh,  Shri  Ashok  Anandrao
 Deshmukh,  Shri  Chandubhai
 Dev,  Shri  Sontosh  Mohan
 Devarajan,  Shri  B.

 Dharmabhiksham,  Shri
 Dhumal,  Prof.  Prem
 Dighe,  Shri  Sharad

 Dikshit,  Shri  Shreesh  Chandra
 Diwan,  Shri  Pawan
 Dome,  Dr.  Ram  Chandra
 Drona,  Shri  Jagat  Vir  Singh
 Dubey,  Shrimati  Saroj
 Dutt,  Shri  Sunil

 Faleiro,  Shri  Eduardo
 Farook,  Shri  M.O.H.
 Fernandes,  Shri  Oscar

 Fundkar,  Shri  Pandurang  Pundlik
 Galib,  Shri  Gurcharan  Singh
 Gamit,  Shri  Chhitubhai

 Gangwar,  Shri  Santosh  Kumar

 Gautam,  Shrimati  Sheela

 Geblo*,  Sbri  Ashok

 Ghangare,  Shri  Ramchandr:  Marotrao

 Gaatowar,  Shri  Paban  Singh
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 Giri,  Shri  Sudbir

 Girija  Devi,  Sarimati

 Gopalan,  Shrimati  Suseela

 Gowda,  Prof.  K.  Venkatagiri
 Gudadinni,  Shri  B:K.

 Gundewar,  Shri  Vilasrao  Nagnathrao
 Gupta,  Shri  Indrajit
 Handique,  Shri  8ijoy  Krishna
 Harchand  Singh,  Shri

 Hooda,  Shri  Bhupinder  Singh
 Hossain,  Shri  Syed  Masudal

 Imchalemba,  Shri

 InderJit,  Shri

 Islam,  Shri  Nurul
 Jaffer  Sharief,  Shri  C.K.
 Jai  Prakash,  Shri

 Jakhar,  Shri  Balram

 Janarthanan,  Shri  M.R.  Kadambur

 Jangde,  Shri  Khelan  Ram
 Jaswant  Singh,  Shri

 Jatav,  Shri  Bare  Lal

 Jatiya,  Shri  Satyanarayan
 Jawali,  Dr.  B.G.

 Jena,  Shri  Srikanta

 Jeswani,  Dr.  K.D.

 Jha,  Shri  Bhogendra
 Shikram  ,  Shri  Mohanlal

 Joshi,  Shri  Anna

 Kaliaperumial,  Shri  P.P.
 Kalka  Das,  Shri

 Kamal  Nath,  Shri

 Kamat,  Shri  Gurudas

 Kamble,  Shri  Arvind  Tulshiram

 Kamson,  Prof.  M.

 Kanithi,  Dr.  Viswanatham

 Kanodia,  Shri  Mahesh

 Kapse,  Shri  Ram

 Karreddula,  Shrimati  Kamala  Kumari

 Kashwan,  Shri  Ram  Singh

 Katheria,  Shri  Prabhu  Dayal
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 Katiyar,  Shri  Vinay

 Kaul,  Shrimati  Sheila

 Kesri  Lal,  Shri

 Kewal  Singh,  Shri

 Khan,  Shri  Aslam  Sher

 Khan,  Shri  Sukhendu

 Khandelwal,  Shri  Tara  Chand

 Khanoria,  Major,  D.D.

 Khurana,  Sri  Madan  Lal

 Khursheed,  Shri  Salman

 Konathala,  Shri  Rama  Krishna
 Krishnendra  Kaur  (Deepa),  Shrimati

 Kshirsagar,  Shrimati  Kesharbai  Sonaji
 Kudumula,  Kumari  Padamasree

 Kumar,  Shri  Nitish

 Kumar,  Shri  V.  Dhananjaya
 Kumaramangalam,  Shri  Rangarajan
 Kuppuswamy,  Shri  C.K.

 Kusmaria,  Shri  Ramkrishna

 Lakshmanan,  Prof.  Savithri

 Laljan  Basha,  Shri  S.M.
 Made  Gowda,  Shri  G.

 Mahajan,  Shrimati  Sumitra
 Mahendra  Kumari,  Shrimati

 Mahto,  Shri  Rajkishore
 Mahto,  Shri  Shailendra
 Malik,  Shri  Dharampal  Singh
 Malik,  Shri  Purna  Chandra

 Mallikarjun,  Shri

 Mallikarjunaiah,  Shri  S.

 Mallu,  Dr.  R.

 Mandal,  Shri  Sanat  Kumar

 Mandal,  Shri  Suraj

 Manjay  Lal,  Sbri

 Manphool  Singh,  Shri

 Marbaniang,  Shri  Peter  G.

 Mathur,  Shri  Shiv  Charan

 Meena,  Shri  Bheru  Lal

 Meghe,  Shri  Datta

 Mehta,  Shri  Bhubaneshwar  Prasad

 Mirdha,  Shri  Nathu  Ram

 Mirdha,  Shri  Ram  Niwas

 Mishra,  Shri  Ram  Nagina
 Misra,  Shri  Janardan
 Misra,  Shri  Satyagopal
 Misra,  Shri  Shyam  Bihari

 Mujahid,  Shri  B.M.

 Mukherjee,  Shrimati  Geeta

 Mukherjee,  Shri  Subrata

 Mukhopadyay,  Shri  Ajoy
 Munda,  Shri  Kariya
 Muniyappa,  Shri  K.H.

 Muraleedharan,  Shri  K.

 Murmu,  Shri  Rup  Chand

 Muttemwar,  Shri-  Vilas

 Naik,  Shri/A.  Venkatesh

 Naik,  Shri  G.  Devaraya
 Naik,  Shri  Ram

 Naikar,  Shri  D.K.

 Nandi,  Shri  Yellaiah

 Narayanan,  Shri  P.G.

 Nawale,  Shri  Vidura  Vithoba

 Nikam,  Shri  Govindrao_

 Nyamagouda,  Shri  S.B.

 Odeyar,  Shri  Channaiah

 Oraon,  Shri  Lalit

 Padma,  Dr.  Shrimati

 Pal,  Shri  Rupchand

 Palacholla,  Shri  प.  R.  Naidu

 Pandeya,  Dr.  Laxminarayan
 Pandian,  Shri  D.

 Panigrahi,  Shri  Sriballav

 Panja,  Shri  Ajit
 Passi,  Shri  Balraj
 Paswan,  Shri  Chhedi

 Paswan,  Shri  Ram  Vilas

 Paswan,  Shri  Sukdeo

 Pate],  Dr.  Amrit  Lal  Kalidas

 Patel,  Shri  Brishin

 Petel,  Shri  Chandresh
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 Patel,  Shri  Harilal  Nanji
 Patel,  Shri  Praful

 Patel,  Shri  Shravan  Kumar

 Patel,  Shri  Somabhai

 Patel,  Shri  Uttambhai  Harjibhai
 Pathak,  Shri  Harin

 Patidar,  Shri  Rameshwar

 Patil,  Shri  Anwari  Basavaraj
 Patil,  Shri  Prakash  १.

 Patil,  Shrimati  Surya  Kanta

 Patil,  Shri  Uttamrao  Deorao

 Patil,  Shri  Vijay  Naval

 Patnaik,  Shri  Sivaji;
 Patra,  Dr.  Kartikeswar

 Pawar,  Dr.  Vasant  Niwruti

 Perman,  Dr.  P.  Vallal

 Pilot,  Shri  Rajesh
 Potdukhe,  Shri  Shantaram
 Prabhu  Zantye,  Shri  Harish  Narayan
 Pradhani,  Shri  K.

 Prakash,  Shri  Shashi

 Prasad,  Shri  Hari  Kewal

 Prem,  Shri  B.L.  Sharma

 Premi,  Shri  Mangal  Ram

 Purkayastha,  Shri  Kabindra

 Rahi,  Shri  Ram  Lal

 Rai,  Shri  Lall  Babu

 Rai,  Shri  M.  Ramanna

 Rai,  Shri  Ram  Nihor

 Rajaravivarma,  Shri  B.

 Raje,  Shrimati  Vasundhara

 Rajendra  Kumar,  Shri  S.S.R.

 Rajesh  Kumar,  Shri

 Raju,  Shri  Bh.  Vijayakumar
 Ram  Badan,  Shri

 Ram  Singh,  Shri

 Ramaiah,  Shri  B  olla  Bulli

 Ramasamy,  Shri  R.  Naidu

 Ramchandran,  Shri  Mullappally
 Ramdew  Ram,  Shri
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 Ramsagar,  Shri

 Rana,  Shri  Kashiram

 Rao,  Shri  D.  Venkateswara

 Rao,  Shri  J.  Chokka

 Rao,  Shri  P.  V.  Narasimha
 Ratbva,  Shri  N.J.

 Rawal,  Dr.  Lal  Bahadur

 Rawat,  Shri  Bhagwan  Shankar

 Rawat,  Prof.  Rasa  Singh
 Ray,  Shri  Rabi

 Ray,  Dr.  Sudhir

 Raychaudhuri,  Shri  Sudarsan

 Reddy,  Shri  A.  Indrakaran

 Reddy,  Shri  A.  Venkata

 Reddy,  Shri  x.  ।.

 Reddy,  Shri  G.  Ganga
 Reddy,  Shri  M.  Baga

 Reddy,  Shri  M.G.

 Reddy,  Shri  Magunta  Subbarama

 Reddy,  Shri  R.  Surender

 Roy,  Shri  Haradhan

 Roypradhan,  Shri  Amar

 Sadul,  Shri  Dharmanna  Mondayya
 Sahi,  Shrimati  Krishna

 Sai,  Shri  A.  Prathap
 Saikia,  Shri  Muhi  Ram

 Sajjan  Kumar,  Shri

 Sakshiji,  Dr.

 Sanghani,  Shri  Dileep  Bhai

 Sangma,  Shri  Purno  A.

 Sanipalli,  Shri  Gangadhara
 Saraswati,  Shri  Yoganand
 Sarode,  Dr.  Gunvant  Rambhau

 Sayeed,  Shri  P.M.

 Scindia,  Shri  Madhavrao

 Sethi,  Shri  Arjun  Charan

 Shakya,  Dr.  Mahadeepak  Singh

 Shankaranand,  Shri  B.

 Sharma,  Shri  Rajendra  Kumar

 Sharma,  Capt.  Satish  Kumar
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 Shastri,  Acharya  Vishwanath  Das

 Shastri,  Shri  Rajnath  Sonkar

 Shastri,  Shri  Vishwanath

 Shingda,  Shri  D.  B.

 Shivappa,  Shri  K.  G.

 Shukla,  Shri  Astbhuja  Prasad

 Shukla,  Shri  Vidyacharan

 Silvera,  Dr.  C.

 Singh,  Shri  Arjun
 Singh,  Shri  Brijbhushan  Sharan

 Singh,  Dr.  Chattrapal
 Singh,  Shri  Devi  Bux

 Singh,  Shri  Khelsai

 Singh,  Shri  Mohan

 Singh,  Kumari  Pushpa  Devi

 Singh,  Shri  Rajveer
 Singh,  Shri  Ram  Prasad

 Singh,  Shri  Ramnaresh

 Singh,  Shri  Rampal

 Singh,  Shri  Satya  Deo

 Singh,  Shri  Surya  Narayan

 Sinha,  Shri  Shiva  Sharan

 Sodi,  Shri  Manku  Ram

 Solanki,  Shri  Surajbhanu

 Soundaram,  Dr.  (Shrimati)  K.S.

 Sukhbuns  Kaur,  Shrimati

 Sultanpuri,  Shri  Krishan  Dutt

 Sur,  Shri  Monoranjan

 Swami,  Shri  Chinmayanand

 Swami,  Shri  Sureshanand

 Swamy,  Shri  G.  Venkat

 Syed  Shahabuddin,  Shri

 Tara  Singh,  Shri

 Thakore,  Shri  Gabhaji  Mangaji

 Thakur,  Shri  Mahendra  Kumar  Singh

 Thangkabalu,  Shri  K.V.

 Thomas,  Prof.  K.V.

 Thomas,  Shri  P.C.

 Thorat,  Shri  Sandipan  Bhagwan

 Thungon,  Shri  P.K.

 Tirkey,  Shri  Pius

 Tomar,  Dr.  Ramesh  Chand
 Topdar,  Shri  Tarit  Baran

 Tope,  Shri  Ankushrao  Raosaheb
 Topno,  Kumari  Frida

 Tripathi,  Shri  Lakshmi  Narain  Mani
 Tripathy,  Shri  Braja  Kishore

 Trivedi,  Shri  Arvind  क

 Tytler,  Shri  Jagdish
 Uma  Bharti,  Kumari

 Umbrey,  Shri  Lacta

 Upadhyay,  Shri  Swarup
 Vadde,  Shri  Sobhanadreeswara  Rao

 Vaghela,  Shri  Shankersinh

 Vajpayee,  Shri  Atal  Bihari

 Varma,  Shri  Ratilal

 Veerappa,  Shri  Ramchandra

 Vekkaria,  Shri  Shivlal  Nagjibhai
 Verma,  Shri  Bhawani  Lal

 Verma,  Prof.  Rita

 Verma,  Shri  Sushil  Chandra

 Verma,  Kumari  Vimla

 Vijayaraghavan,  Shri  V.S.

 Virendra  Singh  Shri

 Vias,  Dr.  Girija
 Wasnik,  Shri  Mukul  Balkrishna
 Williams,  Maj.  Gen.  R.G.

 Yadav,  Shri  Chandra  Jeet

 Yadav,  Shri  Devendra  Prasad

 Yadav,  Shri  Ram  Lakhan  Singh
 Yadav,  Dr.  S.P.

 Yadav,  Shri  Sharad

 Yadav,  Shri  Surya  Narayan
 Yadav,  Shri  Vijoy  Kumar

 Yumnam,  Shri  Yaima  Singh
 NOES

 Nil

 MR.  SPEAKER :  Subject  to  correction®,
 the  result  of  the  division  is  :

 Ayes  :  370

 Noes  :  Nil.
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 The  motion  is  carried  by  a  majority  of  the
 total  membership  of  the  House  and  by  a  majo-
 rity  of  not  less  than  two-thirds  of  the  Members
 present  and  voting.

 The  motion  was  adopted.

 Clayse  2  was  added  to  the  Bill.

 *The  following  Members  also  recorded
 their  votes  for  AYES:

 Shri  १.  S.  Rajasekhar  Reddy,  Shri  Shan-
 karrao  D.  Kale,  Shri  K.  Vandayar,  Shri
 Umarao  Singh,  Shri  Tej  Narayan  Singh,
 Shri  Upendra  Nath  Verma,  Shri  Ghulam
 Mohammad  Khan,  Shri  Ram  Kripal
 Yadav,  Shri  Mohan  Rawale,  Shri  Ram
 Narain  Berwa,  Shri  Jeewan  Sharma  and
 Shri  Bir  Singh  Mahato.

 Amendment  made  :

 Clause  1—Short  Title

 Page  1,  lines  3  and  4,—
 Jor  “(Seventy-seventh  Amendment)  Act
 1  oe

 substitute  न-  Amendment)
 Act,  1993”  (2)

 (Shrimati  Sheila  Kaul)

 MR.  SPEAKER  :  Nov,  I  shall  put  clause
 1  to  vote.  I  think,  the  Lobbies  have  already
 been  cleared.  The  question  is  :

 “That  clause  1,  as  amended,  stand  part  of
 the  Bill.”

 The  Lok  Sabha  divided

 Division  No.  5
 AYES

 ७2  hrs.

 Abdul  Ghafoor,  Shri

 Abedya  Nath,  Mahant

 Acharia,  Shri  Basudeb

 Advani,  Shri  Lal  K.

 Agnihotri,  Shri  Rajendra

 Ahamed,  Shri  E.

 Ahmed,  Shri  Kamaluddin

 Akber  Pasha,  Shri  B.

 Anbarasu  Era,  Shri

 Anjalose,  Shri  Thayi]  John

 Ansari,  Shri  Mutitaz

 Antulay,  Shri  A.R.

 Arunachalam,  Shri  M.

 Asokaraj,  Shri  A.

 Ayub  Khan,  Shri

 Baitha,  Shri  Mahendra

 Bala,  Dr.  Asim

 Balayogi,  Shri  G.M.C.

 Baliyan,  Shri  N..K.

 Bandaru,  Shri  Dattatraya
 Bansal,  Shri  Pawan  Kumar

 Barman,  Shri  Palas

 Basu,  Shri  Anil

 Basu,  Shri  Chitta

 Berwa,  Shri  Ram  Narain;
 Bhagat,  Shri  Visweshwar

 Bhakta,  Shri  Manoranjan
 Bhardwaj,  Shri  Paras  Ram

 Bhargava,  Shri  Girdhari  Lal

 Bhatia,  Shri  Raghunandan  Lal

 Bhattacharya,  Shrimati  Malini

 Bhoi,  Dr.  Krupasindhu
 Bhonsle,  Shri  Tejsinghrao
 Bhuria,  Shri  Dileep  Singh
 Birbal,  Shri
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 Brohmo  Chaudhury,  Shri  Satyendra  Nath

 Chakraborty,  Prof.  Susanta

 Chaliha,  Shri  Kirip
 Chandra  Shekhar,  Shri

 Chandrakar,  Shri  Chandulal

 Chandrasekhar,  Shrimoti  Margatham
 Charles,  Shri  A.

 Chatterjee,  Shri  Nirmal  Kanti

 Chatterjee,  Shri  Somnath

 Chaudhary,  Shri  Ram  Prakash

 Chaudhary,  Shri  Rudarsen

 Chaudhri,  Shri  Narain  Singh

 Chauhan,  Shri  Chetan  P.S.

 Chauhan,  Sri  Shivraj  Singh
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 Chaure,  Shri  Bapu  Hari

 Chavan,  Shri  Prithviraj  D.

 Chavda,  Shri  Harisinh

 Chennithala,  Shri  Ramesh

 Chidambaram,  Shri  P.

 Chhotey  Lal,  Shri

 Chikhila,  Shrimati  Bhavna
 Chinta  Mohan,  Dr.

 Chaudhary,  Shri  Ram  Tahal

 Choudhury,  Shri  Loknath

 Choudhury,  Shri  Saifuddin,
 Chowdhary,  Shrimati  Santosh

 Dadahoor,  Shri  Gurcharan  Singh
 Dalbir  Singh,  Shri

 Damor,  Shri  Somjibhai
 Das,  Shri  Anadi  Charan
 Das,  Shri  Dwaraka  Nath

 Das,  Shri  Jitendra  Nath

 Deka,  Shri  Probin

 Delkar,  Shri  Mohan  S.
 Deora,  Shri  Murli
 Deshmukh,  Shri  Anantrao

 Deshmukh,  Shri  Ashok  Anandrao
 Deshmukh,  Shri  Chandubhai
 Dev,  Shri  Sontosh  Mohan

 Devarajan,  Shri  B.

 Dharmabhiksham,  Shri
 Dhumal,  Prof.  Prem

 Dighe,  Shri  Sharad

 Dikshit,  Shri  Shreesh  Chandra

 Diwan,  Shri  Pawan

 Dome,  Dr.  Ram  Chandra

 Drona,  Shri  Jagat  Vir  Singh
 Dubey,  Shrimati  Saroj
 Dutt,  Sari  Sunil

 Faleiro,  Shri  Eduardo

 Farook,  Shri  M.O.H.

 Fernandes,  Shri  Oscar

 Fundkar,  Shri  Pandurang  Pundlik

 Galib,  Shri  Gurcharan  Singh

 Gamit,  Shri  Chhitubhai

 Gangwar,  Shri  Santosh  Kumar

 Gautam,  Shrimati  Sheela

 Gehlot,  Shri  Ashok

 Ghangare,  Shri  Ramchandra  Marotrao

 Ghatowar,  Shri  Paban  Singh
 Giri,  Shri  Sudhir

 Girija  Devi,  Shrimati

 Gopalan,  Shrimati  Suseela

 Gowda,  Prof.  K.  Venkatagiri
 Gudadinni,  Shri  B.K.

 Gundewar,  Shri  Vilasrao  Nagnathrao
 .

 Gupta,  Shri  Indrajit
 Handique,  Shri  Bijoy  Krishna
 Harchand  Singh,  Shri

 Hooda,  Shri  Bhupinder  Singh
 Hossain,  Shri  Syed  Masudal

 Imchalemba,  Shri
 Inder  Jit,  Shri

 Islam,  Shri  Nurul

 Jaffer  Sharief,  Shri  C.K.

 Jai  Prakash,  Shri

 Jakhar,  Shri  Balram

 Janarthanan,  Shri  M.R.  Kadambur

 Jangde,  Shri  Khelan  Ram

 Jaswant  Singh,  Shri

 Jatav,  Shri  Bare  Lal

 Jatiya,  Shri  Satyanarayan
 Jawali,  Dr.  B.G.

 Jena,  Shri  Srihanta

 eswani,  Dr.  K.D.

 Jha,  Shri  Bohogendra
 Jhikram,  Shri  Mohanlal

 Joshi,  Shri  Anna

 Kale,  Shri  Shankarrao  D.

 Kaliaperumal,  Shri  P.P.

 Kalka  Das,  Shri
 Kamal  Nath,  Shri

 Kamat,  Shri  Gurudas

 Kamble,  Shri  Arvind  Tulshiram
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 Kamson,  Prof.  M.

 Kanithi,  Dr.  Viswanatham

 Kanodia,  Shri  Mahesh

 Kapse,  Shri  Ram

 Karreddula,  Shrimati  Kamala  Kumari

 Kashwan,  Shri  Ram  Singh

 Katheria,  Shri  Prabhu  Dayal

 Katiyar,  Shri  Vinay

 Kaul,  Shrimati  Sheila
 Kesri  Lal,  Shri
 Kewal  Singh,  Shri

 Khan,  Shri  Aslam  Sher

 Khan,  Shri  Sukhendu

 Khandelwal,  Shri  Tara  Chand

 Khanoria,  Major,  D.D.

 Khurana,  Shri  Madan  Lal

 Khursheed,  Shri  Salman

 Konathala,  Shri  Rama  Krishna

 Krishnendra  Kaur  (Deepa)  ,  Shrimati

 Kshirsagar,  Shrimati  Kesharbai  Sonaji

 Kudumula,  Kumari  Padmasree

 Kumar,  Shri  Nitish

 Kumar,  Shri  V.  Dhananjaya

 Kumaramangalam,  Shri  Rangarajan

 Kuppuswany,  Shri  C.K.

 Lakshmanan,  Prof.  Savithri

 Laljan  Basha,  Shri  S.M.

 Lodha,  Shri  Guman  Mal

 Made  Gowda,  Shri  G.

 Mahajan,  Shrimati  Sumitra

 Mahato,  Shri  Bir  Singh

 Mahendra  Kumari,  Shrimati

 Mahto,  Shri  Rajkishore

 Mahto,  Shri  Shailendra

 Malik,  Shri  Dharampal  Singh

 Malik,  Shri  Purna  Chandra

 Mallikarjun,  Shri

 Mallikarjunaiah,  Shri  5.

 Mallu,  Dr.  R.

 Mandal,  Shri  Sanat  Kumar
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 Mandal,  Shri  Suraj
 Manjay  Lal,  Shri

 Manphool  Singh,  Shri

 Marbaniang,  Shri  Peter  G.

 Mathur,  Shri  Shiv  Charan
 Meena,  Shri  Bheru  Lal

 Meghe,  Shri  Datta

 Mehta,  Shri  Bhubaneshwar  Prasad

 Mirdha,  Shri  Nathu  Ram

 Mirdha,  Shri  Ram  Niwas

 Mishra,  Shri  Ram  Nagina
 Misra,  Shri  Janardan

 Misra,  Shri  Satyagopal
 Misra,  Shri  Shyam  Bihari

 Mujahid,  Shri  B.M.

 Mukherjee,  Shrimati  Geeta

 Mukherjee,  Shri  Subrata

 Mukhopadyay,  Shri  Ajoy
 Munda,  Shri  Kariya

 Muniyappa,  Shri  K.H.

 Muraleedharan,  Shri  K.

 Murmu,  Shri  Rup  Chand

 Muttemwar,  Shri  Vilas

 Naik,  Shri  A.  Venkatesh

 Naik,  Shri  G.  Devaraya

 Naik,  Shri  Ram

 Naikar,  Shri  D.K.

 Nandi,  Shri  Yellaiah

 Narayanan,  Shri  P.G.

 Nawale,  Shri  Vidura  Vithoba

 Nikam,  Shri  Govindarao

 Nyamagouda,  Shri  S.B.

 Odeyar,  Shri  Channaiah,

 Oraon,  Shri  Lalit

 Padma,  Dr.  (Shrimati)

 Pal,  Shri  Rupchand

 Palacholla,  Shri  V.R.  Naidu

 Pandeya,  Dr.  Laxminarayan

 Pandian,  Shri  D.
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 Panigrahi,  Shri  Sriballav

 Panja,  Shri  Ajit

 Passi,  Shri  Balraj
 Paswan,  Shri  Chhedi

 Paswan,  Sri  Ram  Vilas

 Paswan,  Shri  Sukdeo

 Patel,  Dr.  Amrit  Lal  Kalidas

 Patel,  Shri  Brishin

 Patel,  Shri  Chandresh

 Patel,  Shri  Harilal  Nanji
 Patel,  Shri  Praful

 Patel,  Shri  Sharavan  Kumar

 Patel,  Shri  Somabhai

 Patel,  Shri  Uttambhai  Harjibhai
 Pathak,  Shri  Harin

 Patidar,  Shri  Rameshwar

 Patil,  Shri  Anwari  Basavaraj
 Patil,  Shri  Prakash  V.

 Patil,  Shrimati  Surya  Kanta

 Patil,  Shri  Uttamrao  Deorao

 Patil,  Shri  Vijay  Naval

 Patnaik,  Shri  Sivaji
 Patra,  Dr.  Kartikeswar

 Pawar,  Dr.  Vasant  Niwruti

 Peruman,  Dr.  P.  Vallal

 Pilot,  Shri  Rajesh
 Potdukhe,  Shri  Shantaram
 Prabhu  Zantye,  Shri  Harish  Narayan
 Pradhani,  Shri  K.

 Prakash,  Shri  Shashi

 Prasad,  Shri  Hari  Kewal

 Prem,  Shri  B.L.  Sharma

 Purkayastha,  Shri  Kabindra

 Rahi,  Shri  Ram  Lal

 Rai,  Shri  Lall  Babu

 Rai,  Shri  M.  Ramanna

 Rai,  Shri  Ram  Nihaor

 Rajaravivarma,  Shri  B.

 Raje,  Shrimati  Vasundhara

 Rajendra  Kumar,  Shri  S.S.R.
 24—1  LSS/ND/94

 Rajesh  ह  a,  Shri

 Raju,  Shri  Bh.  Vijayakumar
 Ram  Bhadan,  Shri
 Ram  Singh,  Shri
 Ramaiah,  Shri  Bolla  Bulli

 Ramasamy,  Shri  R.  Naidu

 Ramachandran,  Shri  Mullappally
 Ramdew  Ram,  Shri

 Ramsagar,  Shri

 Rana,  Shri  Kashiram

 Rao,  Shri  D.  Venkateswar>
 Rao,  Shri  J.  Chokka

 Rao,  Shri  P.V.  Narasimha

 Rathva,  Shri  N.J.

 Rawal,  Dr.  Lal  Bahadur

 Rawat,  Shri  Bhagwan  Shankar
 Rawat,  Prof.  Rasa  Singh
 Ray,  Shri  Rabi

 Ray,  Dr.  Sudhir

 Raychaudhuri  Shri  Sudarsan

 Reddy,  Shri  A.  Indrakaran

 Reddy,  Shri  A.  Venkata

 Reddy,  Shri  B.N.

 Reddy,  Shri  G.  Ganga
 Reddy,  Shri  M.G.

 Reddy,  Shri  Magunta  Subbarama

 Reddy,  Shri  R.  Surender

 Reddy,  Shri  Y.  S.  Rajasekhar
 Roy,  Shri  Haradhan

 Roypradhan,  Shri  Amar

 Sadul,  Shri  Dharmanna  Mondayya
 Sahi,  Shrimati  Krishna

 Sai,  Shri  A.  Prathap
 Saikia,  Shri  Muhi  Ram

 Sajjan  Kumar,  Shri

 Sakshiji,  Dr.

 Sanghani,  Shri  Dileep  Bhai

 Sangma,  Shri  Purno  A.

 Sanipalli,  Shri  Gangadhara
 Saraswati,  Shri  Yoganand
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 Sarode,  Dr.  Gunvant  Rambhau

 Sayeed,  Shri  P.M.

 Scindia,  Shri  Madhavrao

 Sethi,  Shri  Arjun  Charan

 Shakya,  Dr.  Mahadeepak  Singh
 Shankaranand,  Shri  B.

 Sharma,  Shri  Jeewan

 Sharma,  Shri  Rajendra  Kumar

 Sharma,  Capt.  Satish  Kumar

 Shastri,  Acharya  Vishwanath  Das

 Shastri,  Shri  Rajnath  Sonkar

 Shastri,  Shri  Vishwanath

 Shingda,  Shri  D.B.

 Shivappa,  Shri  K.G.

 Shukla,  Shri  Astbhuja  Prasad

 Shukla,  Shri  Vidyacharan
 Silvera,  Dr.  ८

 Singh,  Shri  Arjun

 Singh,  Shri  Brijbhushan  Sharan

 Singh,  Dr.  Chattrapal

 Singh,  Shri  Khelsai

 Singh,  Shri  Mohan

 Singh,  Kumari  Pushpa  Devi

 Singh,  Shri  Rajveer

 Singh,  Shri  Ramashray  Prasad

 Singh,  Shri  Ramnaresh

 Singh,  Shri  Rampal

 Singh,  Shri  Satya  Deo

 Singh,  Shri  Surya  Narayan

 Sodi,  Shri  Manku  Ram

 Solanki,  Shri  Surajbhanu
 Soundaram,  Dr.  (Shrimati)  K.S.

 Sukhbuns  Kaur,  Shrimati

 Sultanpuri,  Shri  Krishan  Dutt

 Sur,  Shri  Monoranjan
 Swami  ,  Shri  Chinmayanand
 Swami,  Shri  Sureshanand

 Swamy,  Shri  G.  Venkat

 Syed  Shahabuddin  shri

 Tara  Singh  Shri
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 Tej  Narayan  Singh,  Shri

 Thakore,  Shri  Gabhaji  Mangaji
 Thakur,  Shri  Mahendra  Kumar  Singh
 Thangkabalu,  Shri  K.V.

 Thomas,  Prof.  K.V.

 Thomas,  Shri  P.C.

 Thorat,  Shri  Sandipan  Bhagwan
 Thungon,  Shri  P.K.

 Tirkey,  Shri  Pius

 Tomar,  Dr.  Ramesh  Chand

 Topdar,  Shri  Tarit  Baran

 Tope,  Shri  Ankushrao  Raosaheb

 Topno,  Kumari  Frida

 Tripathi,  Shri  Lakshmi  Narian  Mani

 Tripathy,  Shri  Braja  Kishore

 Trivedi,  Shri  Arvind

 Tytler,  Shri  Jagdish
 Uma  Bharti,  Kumari

 Umbrey,  Shri  Lacta

 Upadhyay,  Shri  Swarup

 Vadde,  Shri  Sobhanadreeswara  Rao

 Vaghela,  Shri  Shankersinh

 Vajpayee,  Shri  Atal  Bihari

 Vandaayar,  Shri  K.  Thulasiah

 Veerappa.  Shri  Ramchandra

 Vekaria,  Shri  Chivlal  Nagjibhai
 Verma,  Shri  Bhawani  Lal

 Verma.  Prof.  Rita

 Verma,  Shri  Sushil  Chandra

 Verma,  Kumari  Vimla

 Vijayaraghavan,  Shri  V.S.
 Virendra  Singh,  Shri

 Vyas,  Dr.  Girija

 Wasnik,  Shri  Mukul

 Williams,  Maj.  Gen.  R.G.
 Yadav,  Shri  Chandra  Jeet

 Yadav,  Shri  Devendra  Prasad

 Yadav,  Shri  Ram  Kripal
 Yadav,  Shri  Ram  Lakhan  Singh

 Yadav,  Shri  Satya  Pal  Singh
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 Yadav,  Shri  Sharad

 Yadav,  Shri  Surya  Narayan

 Yadav,  Shri  Vijoy  Kumar

 NOES

 Nil.

 MR.  SPEAKER :  Subject  to  correction*
 the  result  of  the  division  is  :

 Ayes  :  378

 Noes:  Nil.

 The  motion  is  carried  by  a  majority  of  the
 total  membership  of  the  House  and  by  a
 majority  of  not  less  than  two-thirds  of  the
 Members  present  and  voting.

 The  motion  was  adopted.

 Clause  1,  as  amended,  was  added  to
 the  Bill

 Enacting  Formula

 Amendment  made  :

 Page  1,  line,—

 for  “Forty-third”  substitute—

 (1)

 (Shrimati  Sheila  Kaul)

 “Forty-fourth”

 MR.  SPEAKER  :  The  question  is  :

 “That  the  Enacting  Formula,  as  amended,
 stand  part  of  the  ill.”

 The  motion  was  adopted

 *The  following  Members  also  recorded
 heir  votes  for  AYES:

 Shri  M.  Baga  Reddy,  Shri  Prataprao,
 B.  Bhonsale,  Shri  Umrao  Singh,  Shri
 Dharmabhiksham,  Shri  Upendra  Nath
 Verma,  Shri  Gulam  Mohammad  Khan,
 Shri  Shiva  Sharan  Sinha,  Shri  Mohan
 Rawlle,  Shri  Devibux  Singh,  Shri  Mangal-
 ram  ‘Premi’,  Shri  Ratilal  Verma  and  Shri
 Ramkrishna  Kusmaria.
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 The  Enacting  Formula,  as  amended,  was  added
 to  the  Bill

 MR.  SPEAKER  :  THE  question  is  :
 “That  the  title  stand  part  of  the  Billਂ

 The  motion  was  adopted.

 The  title  was  added  to  the  Bill.

 SHRIMATI  SHEILA  KAUL:  I  beg  to
 move  :

 “That  the  Bill,  as  amended,  be  passed”.

 MR.  SPEAKER :  This  requires  a  specia!
 majority.  1  think  the  lobbies  have  already
 been  cleared.

 The  question  is  :

 “That  the  Bill,  as  amended,  be  passed.®

 The  lok  Shabha  divided  :

 [Division  No.  ।
 AYES

 Abdul  Ghafoor,  Shri.

 Abedya  Nath,  Mahant

 Acharia,  Shri  Basudeb

 Advani,  Shri  Lal  K.

 Agnihotri  Shri  Rajendra

 Ahamec,  Shri  छ.

 Ahmed,  Shri  Kamaluddin

 Akber  Pasha,  Shri. छे.
 Anbarasu  Era,  Shri

 Anjalose.  Shri  Thzyail  John.

 Ansari,  Shri  Mumtaz

 Antulay,  Shri  A.R.

 Arunachzlem,  Shri  M.

 Asokaraj,  Shri  A.

 Ayub  Khan,  Shri

 Baitha,  Shri  Mahendra

 Bala,  Dr.  Asim

 Balayogi,  Shri  G.M.C.

 Baliyan,  Shri  N.K.

 Bandaru,  Shri  Dattatraya
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 Bansal,  Shri  Pawan  Kumar

 Barman,  Shri  Palas

 Basu,  Shri  Anil-

 Basu,  Shri  Chitta

 Berwa,  Shri  Ram  Narain

 Bhagat,  Shri  Vishweshwar
 Bhakta  Shri  Manoranjan
 Bhardwaj,  Shri  Paras  Ram

 Bhargava,  Shri  Girdhari  Lal

 Bhatia,  Shri  Raghunandan  Lal

 Bhattacharaya,  Shrimati  Malini

 Bhoi,  Dr.  Krupasindhu
 Bhonsle,  Shri  Prataprao  B.

 Bhonsle,  Shri  Tejsinghrao
 Bhuria,  Shri  Dileep  Singh
 Birbhal  ,  Shri

 Brar,  Shri  Jagmeet  Singh
 Brohmo  Chaudhury,  Shri  Satyendra  Nath

 Chakraborty,  Prof.  Susanta

 Chaliha,  Shri  Krip
 Chandra  Sekhar,  Shri

 Chandrakar,  Shri  Chandula!

 Chandrasekhar,  Shrimati  Maragatham

 Charles,  Shri  A.

 Chatterjee,  Shri  Nirmal  Kanti

 Chatterjee,  Shri  Somnath

 Chaudhary,  Shri  Ram  Prakash

 Chaudhary,  Shri  Rudarsen

 Chaudhri,  Shri  Narain  Singh
 Chauhan,  Shri  Chetan  P.S.

 Chauhan,  Shri  Shivraj  Singh
 Chaure,  Shri  Bapu  Hari

 Chavan,  Shri  Prithviraj  D.

 Chavda,  Shri  Harisinh

 Chennithala,  Shri  Ramesh

 Chidambaram,  Shri  P.

 Chhotey  Lal,  Shri

 Chikhifa,  Shrimati  Bhavna

 Chinta  Mohan,  Dr.

 Choudhary,  Shri  Ram  Tahal
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 Choudhury,  Shri  Lokanath

 Choudhury,  Shri  Saifuddin

 Chowdhary,  Shrimathi  Santosh

 Dadahoor,  Shri  Gurcharan  Singh
 Dalbir  Singh,  Shri

 Damor,  Shri  Somjibhai
 Das,  Shri  Anadi  Charan

 Das,  Shri  Dwaraka  Nath

 Das,  Shri  Jitendra  Nath

 Deka,  Shri  Probin

 Delkar,  Shri  Mohan  3.

 Deora,  Shri  Murli

 Deshmukh,  Shri  Anantrao

 Deshmukh,  Shri  Ashok  Anandrao

 Deshmukh,  Shri  Chand  ibhai
 Dev,  Shri  Sontosh  Mohan

 Devarajan,  Shri  B.

 Dharmabhiksham,  Shri

 Dhumal,  Prof.  Prem

 Dighe,  Shri  Sharad

 Dikshit,  Shri  Shreesh  Chandra

 Diwan,  Shri  Pawan

 Dome,  Dr.  Ram  Chandra

 Drona,  Shri  Jagat  Vir  Singh
 Dubey,  Shrimati  Saroj
 Dutt,  Shri  Sunil

 Faleiro,  Shri  Eduardo

 Farook,  Shri  M.O.H.

 Fernandes,  Shri  Oscar

 Fundkar,  Shri  Pandurang  Pundlik

 Galib,  Shri  Gurcharan  Singh
 Gamit,  Shri  Chhitubhai

 Gangwar,  Shri  Santosh  Kumar

 Gautam,  Shrimati  Sheela  '

 Gehlot,  Shri  Ashok

 Ghangare,  Shri  Ramchandra  Marotrao

 Ghatowar,  Shri  Paban  Singh
 Giri,  Shri  Sudhir

 Girija  Devi,  Shrimati

 Gopalan,  Shrimati  Susheela
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 Gowda,  Prof.  K.  Venkatagiri
 Gundewar,  Shri  Vilasrao  Nagnathrao

 Gupta,  Shri  Indrajit

 Handique,  Shri  Bijoy  Krishna

 Harchand  Singh,  Shri

 Hooda,  Shri  Bhupinder  Singh

 Hossain,  Shri  Syed  Masudal

 Imchalemba,  Shri
 Inder  Jit,  Shri

 Islam,  Shri  Nurul

 Jaffer  Sharif  ,  Shri  C.K.

 Jai  Prakash,  Shri

 Jakhar,  Shri  Balram

 Janarthanan,  Shri  M.R.  Kadambur

 Jangde,  Shri  Khelan  Ram

 Jaswant  Singh,  Shri

 Jatav,  Shri  Bare  Lal

 Jatiya,  Shri  Satyanarayan
 Jawali,  Dr.  B.G.

 Jena,  Shri  Srikanta

 Jeswani,  Dr.  K.D.

 Jha,  Shri  Bhogendra~
 Jhikram,  Shri  Mohanlal

 Joshi,  Shri  Anna

 Kale,  Shri  Shankarrao  D.

 Kaliaperumal,  Shri  P.P.

 Kalka,  Das,  Shri
 Kamal  Nath,  Shri

 Kamat,  Shri  Gurudas
 Kamble,  Shri  Arvind  Tulshiram

 Kamson,  Prof.  M.

 Kanithi,  Dr.  Viswanatham

 Kanodia,  Shri  Mahesh

 Kapse,  Shri  Ram

 Karreddula,  Shrimati  Kamla  Kumari

 Kashwan,  Shri  Ram  Singh
 Katheria,  Shri  Prabhu  Dayal

 Katiyar,  Shri  Vinay

 Kaul,  Shrimati  Sheila

 Kesri  Lal,  Shri

 Kewal  Singh,  Shri
 Khan,  Shri  Aslam  Sher
 Khan,  Shri  Ghulam  Mohammad
 Khan,  Shri  Sukhendu

 Khandelwal,  Shri  Tara  Chand
 Khanoria,  Major  D.D.
 Khurana,  Shri  Madan  Lal
 Khursheed,  Shri  Salman
 Konathala,  Shri  Rama  Krishna
 Krishendra  Kaur  (Deepa),  Shrimati
 Kshirsagar,  Shrimati  Kesharbai  Sonaji
 Kudumula,  Kumari  Padmasree
 Kumar,  Shri  Nitish
 Kumar,  Shri  V.  Dhananjaya
 Kumaramangalam,  Shri  Rangarajan
 Kuppuswamy,  Shri  C.K.
 Kusmaria,  Shri  Ramkrishna
 Lakshmanan,  Prof.  Savithri
 Laljan  Basha,  Shri  S.M.
 Lodha,  Shri  Guman  Mal
 Mahajan,  Shrimati  Sumitra
 Mahato,  Shri  Bir  Singh
 Mahendra  Kumari,  Shrimati

 Mahto,  Shri  Rajkishore
 Mahto,  Shri  Shailendra
 Mali,  Shri  Dharampal  Singh
 Malik,  Shri  Purna  Chandra

 Mallikarjun,  Shri

 Mallikarjunaiah,  Shri  S.

 Mallu,  Dr.  R.

 Mandal,  Shri  Sanat  Kumar

 Mandal,  Shri  Suraj
 Manphool  Singh,  Shri

 Marbaniang,  Shri  Peter  G.

 Mathur,  Shri-‘Shiv  Charan

 Meena,  Shri  Bheru  Lal

 Meghe,  Shri  Datta
 Mehta,  Shri  Bhubaneshwar  Prasad

 Mirdha,  Shri  Nathu  Ram

 Mirdha  Shri  Ram  Niwas
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 Mishra,  Shri  Ram  Nagina

 Misra,  Shri  Janardhan

 Mishra,  Shri  Satyagopal
 Misra,  Shri  Shyam  Bihari

 Mujahid,  Shri  B.M.

 Mukherjee,  Snrimati  Geeta

 Mukherjee,  Shri  Subrata

 Muknopadyay,  Shri  Ajoy
 Munda,  Shri  Kariya

 Muniyappa,  Shri  K.H.

 Muraleedharan,  Shri  K.

 Murmu,  Shri  Rup  Chand

 Naik,  Shri  A.  Venkatesh

 Naik,  Shri  G.  Devaraya
 Naik,  Shri  Ram

 Naikar,  Shri  D.K.

 Nandi,  Shri  Yellaiah

 Narayanan,  Shri  P.G.

 Nawale,  Shri  Vidura  Vithoba

 Nikam,  Shri  Govindrao

 Nyamagceuda,  Shri  S.B.

 Odeyar,  Shri  Channaiah

 Oraon,  Shri  Lalit

 Pada,  Dr.  (Shrimati)
 Pal,  Shri  Rupchand

 Palacholla,  Shri  V.R.  Naidu

 Pandeya,  Dr.  Laxminarayan
 Pandian,  Shri  D.

 Panigrahi,  Shri  Sriballav

 Panja,  Shri  Ajit
 Passi,  Shri  Balraj

 Paswan,  Shri  Chhedi

 Paswan,  Shri  Ram  Vilas

 Paswan,  Shri  Sukdeo

 Patel,  Dr.  Amrit  Lal  Kalidas

 Patel,  Shri  Brishin

 Patel,  Shri  Chandresh

 Patel,  Shri  Harilal  Nanji
 Pate],  Shri  Praful

 Patel,  Shri  Shravan  Kumar
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 Patel,  Shri  Somabhai

 Patel,  Shri  Uttambhai  Harjibhai
 Pathak,  Shri  Harin

 Patidar,  Shri  Rameshwar

 Patil,  Shri  Anwari  Basavaraj
 Patil,  Shri  Prakash  V.

 Patil,  Shrimati  Surya  Kanta

 Patil,  Shri  Uttamrao  Deorao

 Patil,  Shri  Vijay  Naval

 Patnaik,  Shri  Sivaji
 Patra,  Dr.  Kartikeswar

 Pawar,  Dr.  Vasant  Niwrutti

 Peruman,  Dr.  P.  Vallal

 Pilot,  Shri  Rajesh
 Potdukhe,  Shri  Shantaram
 Prabhu  Zantye,  Shri  Harish  Narayan
 Pradhani,  Shri  K.

 Prakash,  Shri  Shashi

 Prasad,  Shri  Hari  Kewal

 Prem,  Shri  B.L.  Sharma

 Premi,  Shri  Manga]  Ram

 Pukayastha,  Shri  Kabindra

 Rai,  Shri  Lall  Babu

 Rai,  Sbri  M.  Ramanna

 Rai,  Shri  Ram  Nihaor

 Rajaravivarma,  Shri  B.

 Raje,  Shrimati  Vasundhara

 Rajendra  Kumar,  Shri  S.S.R.

 Rajesh  Kumar,  Shri

 Raju,  Shri  Bh.  Vijayakumar
 Ram  Badan,  Shri
 Ram  Singh,  Shri

 Ramaiah,  Shri  Bolla  Bulli

 Ramasamy,  Shri  R.  Naidu

 Ramchandran,  Shri  Mullappally
 Ramsagar,  Shri

 Rana,  Shri  Kashiram

 Rao,  Shri  D.  Venkateswara

 Rao,  Shri  J.  Chokka

 Rao,  Shri  2.V.  Narasimha

 372



 373  Constitution  (Seventy  Seventh  BHADRA  3,  1915  (SAKA)

 Rathva,  Shri  N.J.

 Rawal,  Dr.  Lal  Bahadur

 Rawale,  Shri  Mohan

 Rawat,  Shri  Bhagwan  Shankar

 Rawat,  rrof.  Rasa  Singh

 Ray,  Shri  Rabi

 Ray,  Dr.  Sudhir

 Raychaudhuri,  Shri  Sudarsan

 Reddy,  Shri  A.  Indrakaran

 Reddy,  Shri  A.  Venkata

 Reddy,  ShriB.N.

 Reddy,  Shri  G.  Ganga

 Reddy,  Shri  M.G.

 Reddy,  Shri  Magunta  Subbarama

 Reddy,  Shri  R.  Surender

 Reddy,  Shri  Y.S.  Rajasekhar

 Roy,  Shri  Haradhan

 Roypradhan,  Shri  Amar

 58001,  Shri  Dharmanna  Mondayya
 Sahi,  Shrimati  Krishna

 Sai,  Shri  A.  Prathap
 Saikia,  Shri  Muhi  Ram

 Sajjan  Kumar,  Shri

 Sakshiji,  Dr.

 Sanghani,  Shri  Dileep  Bhai

 Sangma,  Shri  Purne  A.

 Sanipalli,  Shri  Gangadhara
 Saraswathi,  Shri  Yoganand
 Sarode,  Dr.  Gunvant  Rambhau

 Sayeed,  Shri  P.M.

 Scindia,  Shri  Madhavrao

 Sethi,  Shri  Arjun  Chatan

 Shakya,  Dr.  Mahadeepak  Singh
 Shankaranand,  Shri  B.

 Sharma,  Shri  Jeewan

 Sharma,  Shri  Rajendra  Kumar

 Sharma,  (801.  Satish  Kumar

 Shastri,  Acharya  Vishwanath  Das

 Shastri,  Shri  Rajnath  Sonkar

 Shastri,  Shri  Vishwanath

 Shiogda,  Shri  D.B.

 Shivappa,  Shri  K.G.

 Shukla,  Shri  Astbhuja  Prasad

 Shukla,  Shri  Vidyacharan

 Silvera,  Dr.  ८.

 Singh,  Shri  Arjun

 Singh,  Shri  Brijbhushan  Sharan

 Singh,  Shri  Devi  Bux

 Singh,  Shri  Khelsai

 Singh,  Shri  Mohan

 Singh,  Kumari  Pushpa  Devi

 Singh,  Shri  Rajveer

 Singh,  Shri  Ramashray  Prasad

 Singh,  Shri  Ramnaresh

 Singh,  Shri  Rampal

 Singh,  Shri  Satya  Deo

 Singh,  Shri  Surya  Narayan

 Singh,  Shri  Umrao

 Sinha,  Shri  Shiva  Sharan

 Sodi,  Shri  Manku  Ram

 Solanki,  Shri  Surajbhanu
 Soundaram,  Dr.  (Shrimati)  K.S.

 Sukhbuns  Kaur,  Shrimati

 Sultanpuri,  Snri  Krishan  Dutt

 Sur,  Shri  Monoranjan

 Swami,  Shri  Sureshanand

 Swamy,  Shri  G.  Venkat

 Syed  Shahabuddin,  Shri

 Tara  Singh,  Shri

 Tej  Narayan  Singh,  Shri

 Thakore,  Shri  Gabhaji  Mangaji

 Thakur,  Shri  Mahendra  Kumar  Sinyh

 Thangkabalu,  Shri  K.V.

 Thomas,  Prof.  K.V.

 Thomas,  Shri  P.C.

 Thorat,  Shri  Sandipan  Bhagwan

 Thungon,  Shri.  K.

 Tirkey,  Shri  Pius

 Tomar,  Dr.  Ramesh  Chand

 00681,  Shri  Tarit  Faran
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 Tope,  Sri  Ankushrao  Raosaheb

 Topno,  Kumari  Frida

 Tripathi,  Shri  Lakshmi  Narain  Mani

 Tripathy,  Shri  Braja  Kishore

 Trivedi,  Shri  Arvind

 Tytler,  Shri  Jagdish
 Uma  Bharti,  Kumari

 Umbrey,  Shri  Lacta

 Upadhyay,  Shri  Swarup

 Vaghela,  Shri  Shankersinh

 Vajpayee,  Shri  Atal  Bihari

 Vandayar,  Shri  K.  Thulasiah

 Varma,  Shri  Ratilal

 Veerappa,  Shri  Ramachandra

 Vekaria,  Shri  Shivial  Nagjibhai

 Verma,  Shri  Bhawani  Lal]

 Verma,  Prof.  Rita

 Verma,  Shri  Sushil  Chandra
 Verma,  Shri  Upendra  Nath

 Verma,  Kumari  Vimla

 Vijayaraghavan,  Shri  V.S.
 Virendra  Singh,  Shri

 Vyas,  Dr.  Girija,
 Wasnik,  Shri  Mukul  Balkrishna

 Williams,  Shri  R.G.

 Yadav,  Shri  Chandra  Jeet

 Yadav,  Shri  Deven  ‘ra  Prasad

 Yadav,  Shri  Ram  Lakhan  Singh

 Yadav,  Shri  Ram  Kripal
 Yadav,  Dr.  S.P.

 Yadav,  Shri  Sharad

 Yadav,  Shri  Surya  Narayan

 Yadav,  Shri  Vijoy  Kumar

 Yumnam,  Shri  Yaima  Singh
 NOES

 Nil

 Supreme  Court  Order
 on  Mandal  Commission

 Recommendations

 MR.  SPEAKER:  Subject  to  correction®
 the  result  of  the  division  is  :

 Ayes:  374

 Noes:  nil

 The  motion  is  carried  by  a  majority  of  the
 total  membership  of  the  House  and  by  a
 majority  of  not  less  than  two-thirds  of  the

 किलक
 present  and  voting.

 The  Bill  as  amended,  is  passed  by  the  re-
 quisite  majority  in  accordance  to  the  pro-
 visions  of  Article  368  of  the,Coustitution  of
 India.

 The  motion  was  adopted

 RE:  IMPLEMENTING  THE  ORDERS  OF
 SUPREME  COURT  ON  MANDAL  COM-

 MISSION  RECOMMENDATIONS

 (Translation)

 SHRI  RAM  VILAS  PASWAN  (Rosera)  :
 Repeated  discussions  have  been  held  in  the
 House  on  the  issue  of  Mandal  Commission.
 I,  myself,  and  the  entire  House  thank  you
 for  holding  the  discussion  on  creamy  layer
 tee  (Interruptions)

 [English]

 SHRI  A.  CHARLES  (Trivandrum):  Sir, I
 have  given  a  breach  of  privilege  notice  against
 this  issue.  I  must  be  heard.  .(Interruptions)
 When  they  raise  the  issue  again  and  again,
 I  should  also  be  allowed  to  have  my  say.

 *The  following  Members  also  recorded  their
 votes  for  AYES:

 Shri  Ram  Lal  Rahi,
 Shri  B.K.  Gudadini,
 Shri  G.  Made  Gowda,
 Shri  Vilas  Muttemwar,
 Shri  Sobhanadreeswara  Rao  Vadde, _
 Shri  Manjay  Lal,
 Shri  Ramdev  Ram  and
 Shri  Chinmayanand  Swami.


